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Government of India

Ministry of Commerce and Industry
Department of Commerce

Directorate General of Foreign Trade
New Delhi

…
 
Policy Circular No. 30 (RE
08)/2004-09               Dated   29th   August, 2008
 
To
 
All Regional Authorities
All Commissioners of Customs
 
 
Subject:- Jurisdiction
of RA in case of issuance of IEC to proprietorship firms
 

Representation has been received in this office
seeking clarification regarding jurisdiction of
the concerned RA for submission
of IEC application by a proprietorship firm.
 
2.       The matter has been examined and it is
clarified that a proprietorship firm may apply for grant
of IEC to the RA,
under whose jurisdiction the office address of the firm is located.
 
3.       This issues with the approval of
competent authority.
 

Sd/-
(O.P.Hisaria)

Jt.
Director General of Foreign Trade
 

(Issued from File No.01/93/180/077/AM08/PC-I(B)
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